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ommitte of Jawaharlal Nehru Univer
sity in 1977. But last month University 
administration had withdrawn it uni- 
Jaterally.

Tl*e other important demands include 
mare houses for sla'T, regularisation of 
ditty wage workers, medical facility 
for staff on the campus an dgroup in- 
settled immediately,

1 urge upon the Government to in

tervene in the matter so that the long 

standing demands  of the Jawaharlal 

Nehru Universtiy staff association are 

settled immediately.

<iv) Reported fire in a codown op 

Food  Corporation or India at 

Kapa in Madhya Pradesh.
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(v) Proposed agitation in  Kerala

AGAINST DELAY IN COMPLETION OF

Mangalore. - Cochin - Trivandrum 

Highway.

SHRI A. c. GEORGE (Mukanda- 
puraxn): Mr. Speaker, Sir, I wuuJd 
like to raîe under Rule 377 matter 
relating to proposed mass agitation in 
the coastal areas of three districts of 
Kerala for Mangalore-Cochin-Trivan- 
drttm Highway.

A ma?$ agitation is proposed to be 
launched in the coastal areas of the 
three districts of Kerala because of 

the inordinate defcy in the implemen
tation of the sanctioned West Coast 
Highway (NH 17) from Mangalore 
throûv Gochin to Trivan<irum, Five 
years back, the West Coast Highway


